DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)

Wednesday, 10" April, 2013/Chaitra 20, 1935 (Saka)
No. 186

Sub: DETENTION AND RELEASE OF MEMBERS.

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha, Delhi,
received from D.C.P., New Delhi District, New Delhi:

Hon’ble Members of Legislative Assembly Delhi; namely Sh. Sunil Kumar Vaidya, Sh.
Mohan Singh Bisht, Sh. Subhash Sachdeva and Sh. Ramesh Bidhuri were detained u/r Section 65
of DP Act, 1978 at Police Station Tughlak Road, New Delhi at 1300 hours on 5t April, 2013 to
maintain law and order and public peace in the area pf New Delh District.

They were released at 1330 hours from the same place on the same day.

P.N. MISHRA
Secretary

feeett faema g
THAR W2
faarfy genm s Aral @ WHEfSa A= SEer)
EdR, 10 AU, 2013 /AF 20, 1935 (I1h)
TAT—186
el &) AiRwar) vd Rerg

A oy, el faums v &1 "ot i@, fom 78 faoeeh, =2
feeelt @ faforRaa |awr ura gam 28—

feeelt faum w1 & A 9ewl sh gite GAR d@, & e e faw, s
Iy waear AR N Wy Ry &1 (ool gforw affgm, 1978 @ o165 &
3fia falie 5.4.2013 T 1300 qol Yford w¥H, s Ue, T3 fdeell gRT AREBAR
feram |

I Il feq St W= | 1330 99 Rer & fear man |

CIRGREEN]



